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No. 206
DECENTION AND RELOASE OF MEMBERS

The following comaunication dat:d 31.7.1995 addressed
to the Hon'ble Speaker, Deliii Legislative assembly from the
Deputy Commissioner 'of Police, New Delhi District, New Delhi
was received on Ist August, 1995:-

"I have the honour to inform you that S/snri .
Ram Bhaj, Rajinder Gupta, Jagdish Lal Batra, Fateh
Singh, Ram Pal Karhana, Naresh Gaur, Balbir Singh,
Sat Parkash Rana, Jai Parkasih Yadav, Ma:an Lal Gaha,

+ Nand Kishore Garg, Mdwa Ram Aarya, Gauri Shanlkar phard
Om Parkash Babbar and Hari Kishan, Hon. Members of
Legislative Assembly, N.C.T. of Delni alongwith their
other supporters were detained under section 65 of
Delhi Police ict, 1978 for disobeying the lawful

- directions of Police from Parliament Street, Mew
Delhi at 12.25-P.M. toddy i.e. 31.7.95, ;

They were released at 12.50 P.i. from Police
Station, Parliament Street, New Delhi, the same day

l-G~. 31.7.95.
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